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Private Advertisements and Miscellaneous Notifications

NOTIFICATION

It is hereby notified for the information
of all concerned authorities and the public
that I, Sudhi, P. S., Pookkodan House, Alathur,
Anandapuram P. O., Thrissur District, Kerala State,
holder of S.S.L.C. Book Number F 101771 with Register
Number 300304 of March 1993, have changed my
signature as shown below.

%é’é gl W7

Old signature;

New signature:

This change will come into effect in all the records
related to me.

Thrissur,

10-12-2007. SupHl, P S.

ail2emoalmo

@lo)aIMImaljoo HaWIG3 HNYIFGIMBHO  @OL) O3
oNQoGIMBeo alleelElod dMQYIGIRH®:0 ofl. 8.-0103 §alolw
0o enl alg alglad @oaalen)m eadaoma, aul.
MNITWOR]S af)Lld BRWIHICIHSIOSW)0 Hald®EBMERSOSW)0

@pclallealendn] (almilELea]S)Om)aNO).

@YMAIAQ (SIT@IM TLABOWONROW ENIMY0 af)dG
OOAMOOW 2B @YW, af)o. (ag)MV.ag)aV.ag)@B.aVl. 6ni)ese
maUd af)a 443836, OFIQUAE MAUA 564299, B0ABa] 2006),
@M, af)o. (M6 @Rl 0FIqQUE  af)BaV(SOBY
maud 7010 ®1O®1 1-6-2006 Qil.ag) of.af) OV. agaV.
0210moaT]) af)arlalo)e GOYIMIMal)0o EYOITVAIROBTIHG
6-12-2007 @1 ®l®leal 18915/07-00 MmaUA@ wd)aL]
MAS1a0189Q)(alH000 @RED® Gald)d 108 201} 2a®o
aI1dElafloleeyam).  mmleaelad amomMio af)od aHOSB)o
@RYMAIB a0lB)  TVABIVOBICE DUBHA|SIANIWIGIB)0.

M  @0Qo
BOGBUBHN)0  NUOWBHRIV]BIH)0.

610) 6813 6) 33 (TUOGT)_I(TU.)’]oGOQ(TT) af) 810

@mq_ggogﬂaﬁ(ﬁa@,
21-12-2007.

GM0aOMOd, aul.
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Qill2emoalmo

@OyAUMMaloo el HMYIGIBH0  ®IL)HG1G
oNMQogIdeo allee)edled dMQIFINBH0 all. 8.-Dlos ealclw
00HMoe] alls Algled @oaavlenam ATVMmMEIV], OR.,
()8 @eAalauad 0IqRE af)dhaV(S08HQ MMIA 5644,
oIV’ ROVl af)a].an@V. aflooell) mITWweals el
BRUWIB:0ClH:8)0SWI0 HaldMRMEBBB)OSWI0 @RCINNGRIEHIW]
(IV1ELOA SN D).

@Y M ald (Bl @ yad a2 B0 W0 ¥ AW
0 @I0}AUMIMal}0o @YOIIVRAIRODING 6-12-2007-00
®lo®lwleoal 18916/07-00 MA@ 0]l avdglanleng
(al»000 @RC® Galol@d aol@)amo  qVIld 01l
ole9)an). oMl conel@  amom @Y M AId
a0l(B) MVBIVWOMIT UBR|SIMN@OVIBIE)0.

M  20Qo  af) @M  AVoMI AW ENAN g LJo
BOGUB:UBHO)0  NIdWHHRVB1H6)0.

om@oghﬁce,(a,

21-12-2007. QAUMMERIV], OR.

all2emoalmo

@I0)aIMImalj0o HeWIE3 HNQYIGIWBHO IRl H6103
@1900)@ afleg)=@d afleinio M13AI0LlEHH6Mo CAHH}0H
alslad ®onao OR. (SHI@BOTVM (MI&)08 @A aud
af)® AV (S0 g oRIqud maud 5380, BMOABGMalj0o
af)a]. oM. M. BQGUaIODowEI0 ®IV®] 20-5-1971)
MNITWOR]S af)Llo ERWIHIGIBHBHSV)0 HaIOT)RMEBBBOSW)0
@pAlalceIsnIV] (nITUlELO.|S)TINO.

oo AUB (SN @M VA B W0 N AW MOM
@O)AUMAMalj0o @RHOY AVAIROBINAG 17-12-2007-00 @IV
©loel 18936/07-00 MMUG  1d)AV] MVASTan1BDQ)(ald000
al(BM, OR. af)aD  Caldl@ a0lB)a®mo aVI1e 0laflo]
e, Ml caelled amOad aLoeeNIAId adlaE) MLBOWMITIIGE
2U36a]S)M®OIVBlE)o0.

M  20Qo  af) @M  AVoMI AW ENAN g LJo
BOGUB:UBHO)0  NIdWHHRVBIH6)0.

om@og"laaoeam,

22-12-2007. OR. (SImBONVM.

Qil2emoalmo

@OyAUMMal0o 1D HMYIGIBH0  ®OL)H61G
02103 alleglod @RYOWAB ofl.a.Dlod ~loyomlallg 7/174-©3
nflm) caIMI@d ®oaavlenymm allRwo ewallal, ail. vl
MNITWO]S af)Lld GRUIGICISRBHSW)0 Hald@)RMEBBBIOSW)0
@pclallealeno] (allEbee|S)em)aN o).

0O af)MV.af) TV, af)@.aV). NSHI@d (enyes MmaUd
®ag). 391813 0=1qud maud 302428 @0Qa] 1996) O]
(@IV@IM MISIB )M @OV GORINA|S)OIVICIEHM
oMo QldHo moenss &@2anlavl@d mlanio ei1gla
2+12-2007-00 ®1OTIDIDRI MMUIB f)6-47024/07/6USTV. (k8000
englmd @oomeild; oM Glo)emlodles)am).

oD ®o)on 0)®aN QLo MWT AN  af) 210
BOGUB:UBHO)0  NIdWHHR0VB1H6)0.

@ROW)A,

21-12-2007. allRwo cawailaw, ail. avl.

NOTIFICATION

It is hereby notified for the information of
all concerned authorities and the public that I,
Pathrose, N.Assamblees of God mission House, Kanjira
Vila, Cheruvarakonam, House No. 231, Parassala,
NeyyattinkaraTaluk, Thiruvananthapuram District,
Pin-695 502, holder of S.S.L.C. Serial No. 45209 dated
1-3-1975 issued under tiAauthority of the Government
of Tamil Nadu, also known as Paster N. Peeter in the
Election Identity Card Duplicate No. KL/20/140/234413
dated 22-9-2006 issued by the Electoral Registration
Officer, Parassala LegislativRkssembly Constituengy
Ration Card No. 106216950 issued fromaluk Supply
Office, Neyyattinkara is one and the same person.
Hereafter | will be known by the name Petdr only

This change will come into effect in all records
related to me.

Parassala,

14-12-2007. PatHrRoSE N.

NOTIFICATION

I, Pradeep, P ParuthivilaVeedu, Near Lutherin
Church, Kanjiramkulam .PO., Neyyattinkararaluk,
Thiruvananthapuram District, Pin-695 524, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S.S.L.C. (BookNo. B 433465 with Register No.
661180 of March 2001) as Christian Nadar Roman Catholic
is corrected as Latin Catholics vide Certificate
No. A6-46961/07/K. Dis. dated 19-12-2007 issued by
the Tahasildar Taluk Ofice Neyyattinkara.

This correction will come into effect in all the
records related to me.

Thiruvananthapuram,

21-12-2007. PrADEEP, P

NOTIFICATION

I, ParameswararG., Kizhakke Pinivilakathu
Mele Veedu, ParassuvaikkaPO., Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 508, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the SchooAdmission Register Extract (N0.13453 dated
6-7-1988) as Nadar Hindu is corrected as Nadar-SIUC vide
Certificate N0.A6/46885/07/KDis. dated 19-12-2007 issued
by the Tahasildar Taluk Ofice Neyyattinkara.

This correction will come into effect in all records
related to me.

Parassuvaikkal,

21-12-2007. ParavESWARAN, G
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NOTIFICATION

I, Aji, K., Anappara Roadarikathu Puthé&feedu,
Manali RO., Vellarada, Neyyattinkara Taluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in my
S. S. L. C. Book No. 312677, Reg. No. 415261 of March
2000 as Christian Nadar is corrected as Latin Catholics
vide Community Certificate No.A6/47020/07/K.Dis. dated
21-12-2007 issued by thEhasildar NeyyattinkaraTaluk.

This correction will come into effect in all records
related to me.

Neyyattinkara,
21-12-2007. Al K.
NOTIFICATION
I, Moniyan, G, Thekkekara PuthenVeedu,
Poovanvila, Koovalassery . ®., Neyyattinkardraluk,

Thiruvananthapuram District, Pin-695 512, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S. S. L. C. Book (Book No. E 332643 with Register
No. 154958 of March 1985) as Nadar Christian is
corrected as Latin Catholic, vide Certificate
No. A6/46955/07/K.Dis. dated 19-12-2007 issued by the
Tahasildar Taluk Ofiice, Neyyattinkara.

This correction will come into effect in all records
related to me.

Poovanvila,

21-12-2007. Monivan, G

NOTIFICATION

[, Anil Kumar, Y., Kadayara Veedu, Chamauvila,
Kottaikkal P O., Neyyattinkardaluk, Thiruvananthapuram
District, Pin-695 124, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the S. S. L. C.
(Book No. B 362000 with Register No. 380384 of March

"19-12-2007.

No. 660891 of March 2003 a¥aniya Hindu is corrected
asVaniyan Hindu vide Community Certificate No.A6-
46191/07/K.Dis. dated 14-12-2007 issued by Takasildar
NeyyattinkaraTaluk.

This correction will come into effect in all records
related to me.

Neyyattinkara,
Kiran KumaAr, S. S.

NOTIFICATION

I, RadeesKumar, B. N., Varuthattuvilakam,
Ooruttukala, Neyyattinkara. ., Neyyattinkararaluk,
Thiruvananthapuram District, Pin-695 121, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
inthe S. S. L. C. (Book N& 473933 with Register No.
14899 of March 1992) as Christian Paravar is corrected
as Latin Catholic vide Certificate N0.A6-47023/07/K.Dis.
dated 21-12-2007 issued by thahasildar Taluk Ofice,
Neyyattinkara.

This correction will come into effect in all records
related to me.

Ooruttukala,
21-12-2007. Rabpees Kumar, B. N.

NOTIFICATION

I, Arunkumar S. S., Sudha Bhavan, 341(9/174)
Choozhattukotta, Malayam B®., Neyyattinkardlaluk,
Thiruvananthapuram District, Pin-695 571, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the SS.L.C. B. No. 476378 with Reg.
No0.654331 of March 2001 a¥aniya Hindu is corrected
as Vaniyan Hindu vide Community Certificate
No. A6-46190/07/K.Dis. dated 14-12-2007 issued by the
Tahasildar Neyyattinkararaluk.

This correction will come into effect in all records
related to me.

1989) as Christian R. C. Nadar is corrected as Latin Catholicdl€yyattinkara,

Community vide Certificate N&A6-47032/07/K.Dis. dated
22-12-2007 issued by th®ahasildar Taluk Office
Neyyattinkara.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,

22-12-2007. ANIL KUMAR, Y.

NOTIFICATION

I, Kiran Kumar S. S., Sudha Bhavan, 341(9/174)
Choozhattukotta, Malayam. ®., Neyyattinkararaluk,
Thiruvananthapuram District, Pin-695 571, do hereby
notify for the information of all concerned authorities
and the public that my Community which is wrongly
entered in the S. S. L. C. I€o. 037700 with Reg.

19-12-2007. ARUNKUMAR, S. S.

NOTIFICATION

I, Binuraj, K., Mele Putheweedu, Edamudumpu,
Koovalassery P 0., Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 512, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the SchooAdmission Register Extract (No. 12625 dated
22-5-1990) as Nadar C. S. I. Christian is corrected as Latin
Catholic vide Certificate N0.A6-46955/07/K.Dis. dated
19-12-2007 issued by ti@hasildar Taluk Ofice, Neyyattinkara.

This correction will come into effect in all records
related to me.

Koovalassery

21-12-2007. Binurag, K.
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NOTIFICATION

I, Shine, S.S., S.S. Bhavan,
VenganooP. O., Neyyattinkaralaluk, Thiruvananthapuram
District, Pin-695 523, do hereby notify for the information
of all
Community which is wrongly entered in the S.LSC.
(Book A No. 227947 with Register No. 422698 of March
2000) as Nadar Hindu
Christian Community vide Certificate N&6-43326/07/K.Dis.
dated 3-12-2007 issued by thahsildar Taluk Office,
Neyyattinkara.

This correction will come into effect
related to me.

in all records

Thiruvananthapuram,
22-12-2007. SHINE, S. S.

NOTIFICATION

I, Shyni, S., S. S. Bhavan, Pandaravilakam,
Venganoor PO., Neyyattinkaralaluk, Thiruvanan-
thapuram District, Pin-695 523, do hereby notify for the
information of all
that my Community which is wrongly entered in the
S. S.L. C. (Book C No. 115779 with Register No. 131832
of March 2002) as Nadar Hindu
Nadar X’ian Community vide Certificate
No. A6-43324/07/K.Dis. dated 3-12-2007 issued by the
Tahsilday Taluk Ofiice, Neyyattinkara.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,

22-12-2007. SHyni, S.

NOTIFICATION

I, Shaiju, S. S.,; S. S. Bhavan,
VenganooP. O., Neyyattinkararaluk, Thiruvananthapuram
District, Pin-695 523, do hereby notify for the information

Pandaravilakam,

concerned authorities and the public that my

is corrected as SIUC Nadar

concerned authorities and the public

is corrected as SIUC

Pandaravilakam,

No. A6-47057/07/K.Dis dated 22-12-2007 issued by the
Tahsilday Taluk Ofice, Neyyattinkara.

This correction will come into effect in all records

related to me.

Thiruvananthapuram,

22-12-2007. RetHEESH T. J.

NOTIFICATION

I, Anand Son, S. S., S.S.A. Nivas, Near Railway
Sation, Amaravila, Chaikottukanam PO., Neyyattinkararaluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S. S.L. C. (Book No. C 481750 with Register No. 214124
of March 2002) as Christian Nadar is corrected as
Nadar SIUC Community vide Certificate N§6-47582/07/K.Dis.
dated 26-12-2007 issued by theTahsildar
Taluk Ofice, Neyyattinkara.

This correction will come into effect in all records

related to me.

Thiruvananthapuram,

28-12-2007. ANAND SoN, S. S.

all2emoalmo

@loyaInmal}0o &Hlaioled @1O)AUMID 0o ORI
oloyeel alleelFlod a)Rafo ofl.e.0lod $050m ailg aflglad
®oamlena eoend, ail. enil. (af)ad.af)a.af)@3.avl. ennes
Mm@ @ 584604, M008B MMUAB 143566 @0Ba] 1985)
NITWOQ]S afLld GRUWIBICIH:BOSW]0 HaldG)RMEBBBHSW)0
@prolaflcalsnow] (aITlELe.|SICM)IND.

M0s0@ (Sl ®mIB aLAIBOWOo VAW  MOM
©®10) 1M al}00 @YY AV A ROMWIOHA 20-12-2007-00
olooldleel 18953/07-00 MMIAB o)Ll MVBSlaClBOQ)(ald000
RO, all. mil. of)am Galdl@s aolmya®o aLI1e: @12]l0]
/). MICRLNGE amoad  MOSIA a0lmB) qVA)BIVWOEMIG3

of all concerned authorities and the public that my 2ueqs)m@oldles)o. EaIBIMMIVI®R0V] Baflo ZOOYM®O

Community which is wrongly entered in the S.LSC.
(Book No. E 538369 with Register No. 568450 of March
2005) as Hindu Nadar
X’ian Community vide Certificate N&A\6-43325/07/K.Dis.
dated 23-1-2007 issued by the Tahsildar
Taluk Ofiice, Neyyattinkara.

This correction will come into effect in all records

related to me.

Thiruvananthapuram,

22-12-2007. SHau, S, S.

NOTIFICATION

I, RetheeshT. J., Roadarikathu Charivuvila Puthen
Veedu, Cheriyakolla.FO., Kunnathukal, Neyyattinkara
Taluk, Thiruvananthapuram District, do hereby notify for
the information of all
public that my Community which is wrongly entered in
the S. S.L. C. (Book No. 382308 with Register
No. 127976 of March 1999) as X'ian C.S.l. Nadar

is corrected as SIUC Nadar Community vide Certificate 19-12-2007.

is corrected as SIUC Nadar

concerned authorities and the

©10189)0. WD A0Qo afHAN  AVo6NI AW HNJAM  af) £10
BOGBUBHN)0  NUOWBHRIV]BIBH)0.

@10)AUMODal)@o,

21-12-2007. e=o6end, ail. enil.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that
E. Senthil MuruganT.C. 36/1059, Peruthanyallakkadavu
P. O., ThiruvananthapuranTaluk, Thiruvananthapuram
District, Pin-695008 have changed the name of my minor
daughter NivethaDivya Darshini, holder of Birth
Certificate with Registration No. 58/05 dated 19-1-2005
issued by the Registrar of Births and Deaths, Corporation
of Thiruvananthapuram as S. L. Nivetha.

This change will come into effect in all records

related to her

Thiruvananthapuram,
E. SENTHIL MURUGAN.
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NOTIFICATION

I, K. P Gopinathan Pillai, T. C. No. 13/2034,
Saradendu,Attara Lane, Kannammoola, Medical
College P O., Thiruvananthapuram, Pin-6951)1do hereby
notify for the information of all concerned authorities and
the public that my minor grand sdxravind R. Pillai
(Power ofAttorney, Regd. as No. 661 in page 56 of
Vol. X), holder of Birth Certificate with Registration No.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,

24-12-2007. SaTHEESH KUMAR, B.

NOTIFICATION

I, S. GopakumarCharuvilaVeedu,Vawamoola,

3877 dated 28-10-1997 issued by Births and DeathsY€nniyoor Nellivila P O., Venganoor Village,

Kannur Municipality also known a#ravind, R. in the
School Certificate with Admission No. 5993
dated 17-11-2007 issued from
Thiruvananthapuram-695 017 (India) is one and the sam
person. Hereafter he will be known by the name
Arvind Nair only.

This change will come into effect in all records
related to him.

Thiruvananthapuram,

17-12-2007. K. P. GorpinaTHAN  PlLLAI.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,
AnantalakshmiArya KumarAshram,T. C. 2/1280, Pattom,
Thiruvananthapurarialuk, Thiruvananthapuram District,
Pin-695 004, holder ofAll India Secondary School
Examination Certificate Serial No. SSE/92/000160662 with
Roll No. 4112626 dated 10-8-1992
Board of Secondary Education, Delhi, Election ldentity

issued from Central

Thiruvananthapurarifaluk, Thiruvananthapuram District,
Pin-695 523, do hereby notify for the information of all

Loyola School, concerned authorities and the public that my Community
y é/vhich is wrongly entered in the S. S. L. C. (Book No.

C 278844 with Register No. 149896 of March 1991) as
Hindu Nadar is corrected as Latin Catholic vide Certificate
No. A6-28084/07/K.Dis. dated 22-12-2007 issued by the
Tahsilday Taluk Ofiice, Thiruvananthapuram.

This correction will come into effect in all records
related to me.

Vawamoola,
24-12-2007. S. GOPKUMAR.
NOTIFICATION
I, Jose, V., Nellivila Veedu, Venniyoor,

Nellivila P. O., VenganootVillage, Thiruvananthapuram
Taluk, Thiruvananthapuram District, Pin-695 523, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. | 391869 with
Register No. 294439 of March 1997) as LC Christian Nadar
is corrected as Christian Nadar SIUC vide Certificate

Card No. KL/20/134/030236 dated 26-7-1997 issued by, ag.28083/2007/K.Dis. dated 22-12-2007 issued by the

Electoral Registration @€er, Thiruvananthapuram North
Constituency have changed my name Asantalakshmi

Dheerakumar consequent on my marriage with S. Dheera

Tahsildar Taluk Ofiice, Thiruvananthapuram.

This correction will come into effect in all records

Kumar as per Marriage Certificate Registration No. 59/2006"elated to me.

dated 16-1-2006 issued from Kerala Hindu Marriage Rules,

Thiruvananthapuram.

This change will come into effect in all records

related to me.

Thiruvananthapuram,
20-12-2007. ANANTALAKSHMI .

NOTIFICATION

I, Satheesh KumamB., Punnavila Kizhakkariku
Puthen Veedu, Venniyoor Venganoor Village,
Nellivila  P.O., Thiruvananthapuram Taluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S. S. L. C. (Book No. C 471568 with Register No. 150929

Nellivila,

24-12-2007. Josg, V.

NOTIFICATION

I, Prameela Clamen#fnjali House,T. C. 12/1604,
R. C. Sreet, Kunnukuzhi,¥nchiyoor FO., Thiruvanantha-
puramTaluk, Thiruvananthapuram District, Pin-695 035, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. B 254631
Reg. No. 11468 of September 1989) as Christian Roman
Catholic is corrected as Latin Catholic vide Certificate No.
A6-21456/07/K.Dis. dated 23-10-2007 issued by the
Tahsildar Taluk Office, Thiruvananthapuram.

This correction will come into effect in all records

of March 1991) as Hindu Nadar is corrected as Christianrelated to me.

SIUC Nadar vide Certificate NA6-28125/2007/K.Dis.
dated 22-12-2007 issued by thehsildar Taluk Office,
Thiruvananthapuram.

Thiruvananthapuram,

22-12-2007. PraMEELA CLAMENT.
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NOTIFICATION

It is hereby notified for the information of all

concerned authorities and the public that
Sunil Kumar N. K., Postal &ff QuartersA-15, TC 11/2560,

NOTIFICATION

It is hereby notificated for the information

I, of all concerned authorities and the general public

that |, Ershad, F P K. House,Thulasi Mukku, Kummil

Paruthippara, Nalanchira ®., Thiruvananthapuram- p. O., holder of the S. S. L. C. Certificate Number
695 015, holder of S.S.L.C. Book No. K 488662 with C 409677 with Register Nos.189992 of March 2002 and
Register No. 398384 of March 2000, have embracedsgg9007 of March 2003 also known as IrshadinAndian
Christianity from Hindu Panan Community as per Baptism passport NoA 5424587 dated 14-5-1998 issued by the
Certificate Serial No. 20 dated 7-12-1997 issued from Indiapa5sport Office, Trivandrum and Irshad in Election
Pentecostahssembly Pattom,Thiruvananthapuram with - 4entity Card NoFWD 2916849 dated 8-3-2006 issued by
the same name. Hereafter | will be a member of Christiany,o Ejectoral Registration @ifer, Chadayamangalam i.
Panan Community Constituency is one and same person. Hereafter | will be

This change will come into effect in all records known by the name Ershadll Sami and will sign
related to me. accordingly
Thiruvananthapuram, . . .
21-12-2007. SuniL Kuwar, N. K. This change will take effect in all records
related to me.
NOTIFICATION Kummil,
. - : . 23-11-2007. E , F
It is hereby notified for the information of all REMAD
concerned authorities and the public that I,
Suresh, K., Siva Bhavaril. C. 39/1833, Drainage Al26moaimo
Road, Chalai PO., Thiruvananthapuranraluk, .
@oyAUMMmal0o HolVIG8 HMS)REBOS  ®OLN) B3

Thiruvananthapuram District, Pin-695 036 holder of 0®0816800¢ alleay@@ ailg) als)e)0l 0l alloyo
S.S.L.C. Book No. D 187922 with Register No. 136320 i ool GM@@(;‘T%) oo Qszmm G om Gonm
of March 1991, Passport No. B 2812691 dated 1-12-2000™" * 3aloo L © ‘
issued from Passport Office, Trivandrum, Driving Licence SPUMDOGIS DGO mwmomm@g@sm(’ﬁdom@g&mm@g@smo
No. T. 3798/94 dated 2-6-1994 issued from Licensing @712162189001 (aIMilebog iS00 .

Authority, Thiruvananthapuram have changed my name as 6al00d (SIMQIMd aue)so omladeaqg emod
Manacaud Suresh. @10)AUMMal00 @RYOIIVROROBIOM 17-12-2007-00 IO

©loel 18938/07-00 MMIB 0)RU1 MVASTIA0THHNQ) (aldH0®0

This change will take effect in all records related

to me. @RC® Galdl@d adlB)amo qLIlB:Glajldleman).  eml caeilod
Thiruvananthapuram, EOOM €2l100@ adlm)  MV)BOVWOEBITE UM S)M®IVIEIBe)0.
21-12-2007. SuresH, K. ©O  20go O MofIAWISNM )
GOGUMHUBHN)0  ENUOWHRIVBIH)0.
NOTIFICATION omos @903, P®. B02M
It is hereby notified for the information 71272007

of all concerned authorities and the public
that I, Susannamma Petd¢. P, T. C. 10/918, General afl2emonimo
Hospital Road, Thiruvananthapuram Taluk, N
Thiruvananthapuram District, Pin-695 001, holder of ®lo)ammanoo Hgled  OMS)REROS  @IL)EHId

S. S. L. C. Book No. 844532 with Register No. 143081 of 2522109008 Qllcgiefld a)))SEB0 GRUOD al0}Ovil:)s]
March 1969, also known as Susy in the Ration Cardefl 8.-©1@ a100018816506Mo0 a@V. afaV. aODITAVIG3
No. 1103127483 issued frorfaluk Supply Ofice @o2mMo oILOE3Al, af)@. MITWORS a0 ERWIHCHS)
Thiruvananthapuram and Sussyivan in the Election #5®@)0 6al0meRma@Bg)osie @rolaileaissd (amileveqg]s)
Identity Card NoHVX2080281 dated 8-3-2004 issued from @@ma.

Thiruvananthapuram North LegislativAssembly
Constituency and Susannamma lvan in the Passport
No. A5316062 dated 15-5-1998 issued from PasspditeDf ~@@QIMMal0o @RHOJIL20ROVINR 13-12-2007-00 @O
Chennai is one and the same person. Hereafter | wil|@19e! 18933/07-00  mMIQ 60ya] AVAS1aL]EHQ)(alB000

be known by the name Susannamma Ivan and will sign?°™; o@®@. o Eal@l@d aolm@amo aLI1e:Cl2flelenyam;.
accordingly )@@ GalBlNMMVI®ROWV] Bafjo 2I0)IN®IVIGIBH)0. ]

c2elled emOM Galodd@ adlB)  VMBIVOMIGE DUBHA|SIAM
®oW101HN}0. MO 20Qo af AN MVoENIAWIBH;AN  af)alo
GO UBHN)0  ENUOWHRIVBIHH)0.

¢al0 0@ (SN ®IM qLUR)BOWIo N AW  6MOM

This change will come into effect in all records
related to me.

Thiruvananthapuram,
26-12-2007.

®MS)M6BBOS,
18-12-2007.

OaMV@3al, ag)d.
SusaNNAMMA PeTER, K. P.
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Qill2emoalmo

®loyaImamanoo HeIWI@, HMS)A@BOS @O HH@I,
oms)6eBos aflcalF@d, aeml  all. 8.-01@3 a100ailgoso0
aflgled @oaailee)am TR, ag)@B. (ag)@V. af)@s. af)@d. @Vl
nee maud 1119242, oZIqud@ MA@ 84025 @0Ba] 1995)
NITWOIS af)Llo GRUIGOCIHRBIHSW]0 HaldMBMEBBBINSW)0
@pAlacRIenIV] (nITUlELE.|SITINO.

€alond (Sl ®IM qLVAYBO WO RO  MOM
@10}AIMAMalj00 @RYOYIVAIROOHG 17-12-2007-00 @1V @]
©leel 18937/07-00  mMUA 00)aL]1 MVASIatleeQ) (aldhd0o
@REC® Galdl@ a0lmyamo auIld:dlaflolen)an).  eml
coell@d amImM aljel®  adlm)  qVBIVOMIGE RUBHIS)AM
@0 W101H9)0. DD 20Qo of)HAN MVoNIAWIHH}AN  agf)£J0
BOGUB:UBHO)0  NIdWHHRVB1H6)0.

@10) UM M al)©o,
19-12-2007.

TR, af)©@3.

all2emoalmo

®loyaImamanoo He|VIG8, HMS)AE@BIS @R HH@?,
al®o afeglR@d alleo afl. 8.-0163 )8V EHNFH0
®msemolaom alsled @onmilenymm enilek), avl. (Ve
@PWNoud OFIqUAB af)BHT(SOSHG MMUB 15901, VAL af)a].
a)@. all®™, GOaHMd OB MMUA 1105094855, OLIHE)
TVOe! B30a0100, HMS)R6EBIS, @Gl oG &3  Mmaud
afafalldy) 1077429 @] 11-2-2001, @ROJMIS @AV
MICOORMBHATHWEID) NITWHAS af)ld ERWIB0CHB)OSW)0
BaMRMBBBHSW)o @RAINNGEILHIW] (aITlELeG [S)OMIND).

€alo2d (Sl ®IB VA0 WO WALV  EMOM
@10} A M I al)@0  @PYOY AV ROMIOMW  18-12-2007-00
oloolwloel 18946/07-00 ®maIA@ 00}aL] avAdglanlenq)
(21000 BRE® Galdl@d a0lB)a@o aLIle:@l2jldleeyam). el
coelled om0 @aloed  o8lm)  MVMBIVWOBICE DUIRISIAM

©@oW@le0)o.

O  20Qo  af)®aM  AVoMI AW EN}AN ) LJo
GO UWBHN)0 NIDWHHA0WB1H)0.
aflo)o, enflz), avl.
18-12-2007.

NOTIFICATION

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public thadbhilash, L.,
Maruthummoodweedu, Panayam, Chullimanoor ®.,
NedumangadTaluk, Thiruvananthapuram District,
Pin-695 541, holder of S. S. L. C. Book No.l 197810 with
Register No. 320357 of March 1997 have embraced
Christianity from Sambavar Hindu Community as per
Baptism Certificate L No.18/2007 dated 18-6-2007 (Baptised
on 15-7-1981) issued from Emmanuel Lutheran Church,
Chullimanoor with the same name. Hereafter | will be a
member of Christian Sambavar Community

This change will come into effect in all the records
related to me.

Chullimanoor

21-12-2007. ABHILASH, L.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Dhas, R.,
Manalivila Thadatharikathu®edu, House No. 280, Paleli,
Kattakada PO., Nedumangadutialuk, Thiruvananthapuram
District, Pin-695 572, holder of Schostimission Register
Extract withAdmission No. 9615 dated 22-5-1984 issued
from Evans U. PS. Parasala, Ration Card NA.0%000153
issued fromTaluk Supply Ofice, Nedumangadu, have
embraced Christianity from Hindu Cheramar as per
Baptism Certificate Reg. No. 17/1997 dated 20-12-2007
(Baptised on 3-11-1997) issued from the South India
ApostolicChurch of God, Pallichd& O., Thiruvananthapuram
with the same name. Hereafter | will be a member of
Cheramar Christian Community

This change will come into effect in all the records
related to me.

Thiruvananthapuram,

21-12-2007. DHas, R.

NOTIFICATION
I, Santhosh, S. R., Edayil Puthsleedu, Malaruveena

I, Aneesh, JS., Aneesh Nivas, Perambinkonam, Karikkakam,Parandod®.O.,AryanadVillage, Nedumangad
Kulackode,Vellanad P O.,\kllanadVillage, Nedumangad Taluk, Thiruvananthapuram District, Pin-695 542, do
Taluk, Thiruvananthapuram District, Pin-695 543, do hereby notify for the information of all concerned
hereby notify for the information of all concerned authorities and the public that my Community which is
authorities and the public that my Community which is wrongly entered in the SchoAldmission Register (Extract
wrongly entered in the S.S.L.C. (Book No. K 451880 with with No. 14437 dated 26-5-1992 issued from Government H.
Register No. 476647 of March 1998) as Christian Nadar isS. Aryanad,Aryanad P O. as Hindu Nair is corrected as
corrected as Latin Catholic vide Certificate Hindu Vilakkithala Nair vide Certificate No. B2-19154/07

No. B2-13037/07 dated 18-12-2007 issued by thedated 18-12-2007 issued by tfiahsildar Taluk Office,

Tahsildar Taluk Ofice, Nedumangad.

This correction will come into effect in all the

records related to me.

Vellanad,

24-12-2007. ANEESH, J. S.

Nedumangad.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,

21-12-2007. SanTHOsH, S.R.
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NOTIFICATION Latin Catholic vide Community Certificate No. B7/38707/
2007/KDis dated 21-12-2007 issued by Tahsildar Taluk

I, Satheesan,.Plrappinmugham, Roadarikatileedu, Office, Kollam.

Panniyode B., Mannoorkara/illage, Nedumangadaluk,

Thiruvananthapuram District, Pin-68%5, do hereby notify This correction will come into effect in all records

for the information of all concerned authorities and the related to me.

public that my Community which is wrongly entered in o

the S. S. L. C. (Book No.C 461366 with Register ,g 155007,

No. 15501 of March 1992) as Hindu Nadar is corrected as

Christian Nadar SIUC vide Certificate No. B2-14496/07

dated 27-12-2007 issued by thahsildar Taluk Office, NOTIFICATION

Nedumangad. I, Johnson HenryCharuvilaVeedu, Kanjiracode,

Kundara, Mulavana Village, Kollam Taluk, Kollam

District, Pin-691501, do hereby notify for the information

of all concerned authorities and the public that my

Panniyode, Community which is wrongly entered in the School

27-12-2007. SATHEESAN, P Admission Register Extract (No. 3693 dated 30-5-1981) as
_ LC Parava Christian is corrected as Christian Latin

Catholic vide Certificate No. B7-38785/07/K.Dis. dated

21-12-2007 issued by theahsildar Taluk Ofice, Kollam.

This correction will come into effect in all records
related to me.

NELson, A.

This correction will come into effect in all records
related to me.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sreevals,
Kailasam, Muthana.B., (Ma.) Palayamkunnuyarkala,
Thiruvananthapuram District, Pin-695 146, holder of Kollam,

S. S. L. C. Book No. F 382906 with , Register 26-12-2007. JOHNSON HENRY.
No. 185278 of March 1993, Pree Degree Certificate with

Register No. 10244 dated 30th May 1995, Degree NOTIFICATION

Certificate with Register No. 35421/April 1998 issued from

: . It is hereby notified for the information of all
Un|ver5|ty_ of Kerala, have changgd my hame as SreeValsconcerned authoritieandMembers ofthe public that
Thyagarajan and will sign accordingly

I, Aswathy Krishnan, Sree Kumar Mandiram, Mundakkal,
This change will come into effect in all records Kollam-691 001, Kollam District, holder of Birth Certificate
related to me. with Registration No. 205/86 and date of Registration
on 14-5-1986, issuday theRegistrarof Birthsand Deaths,
Quilon Municipality also known ag\swathy Krishna in
Certificate No. TU 6603180 with Index No. T/1218/034,
NOTIFICATION issued by the Chairman, Council for the Indian School
Certificate Examinations, New Delhi, is one and the same

I, Biju, S., Punnammood, Mangad, Mangéilage,  person. Hereafter | will be known by the namewathy
Kollam Taluk, Kollam District, Pin-691 015, do hereby Krishna only

notify for the information of all concerned authorities and

the public that my Community which is wrongly entered This change will take effect in all records related to me.
in the S. S. L. C. (Book No. F 367763 with Register
No. 150468 of March 1993) as Christian Parava is
corrected as Christian Latin Catholic vide Community
Certificate No. K.Dis/38440/07/B7 dated 21-12-2007 issued -
by the Tahsildar Taluk Ofice, Kollam. NOTIFICATION

Thiruvananthapuram, REESALS.
21-12-2007.

Kollam,
24-11-2007. AswATHY KRISHNAN.

This correction will come into effect in all records I, Rex, S.KulathoorVeeduKandachira, Mangad. P.,
related to me. Kollam Taluk, Kollam District, Pin-69D15, do hereby
notify for the information of all concerned authorities and
Mangad, the public that my Community which is wrongly entered
27-12-2007. Buu, S. inthe S. S. L. C. (Book No. C 386663 with Register
No. 85622 of March 1992) as Bharatha Christian is
NOTIFICATION corrected as Christian Latin Catholic Community vide

| Nelson,A., Konuvila Veedu, Koduvila ., East Certificate No. B7-29196/07/K. Dis. dated 12-12-2007 issued

Kallada Village, KollamTaluk, Kollam District, Pin-691 502, Py theTahsildar Taluk Ofice, Kollam.

do hereby notify for the information of all concerned This correction will come into effect in all records
authorities and the public that my Community which is related to me.

wrongly entered in the Duplicate S. S. L. C. Book

No. J 458728 with Register No. 149408 of March 1993 Kollam,

as Christian L.C. Parava Convert is corrected as Christiant3-12-2007. Rex, S.
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NOTIFICATION Register (Extract witiddmission No. 4369 dated 28-5-1990

. . , , issued from STAntony’s H. S. S., Kanjiracode) as Latin
. Am_lthomas, G Kidanguvila Puthgr\/t_aedu,_ Karicode, Catholic Parava Convert is corrected as Christian Latin

MangadVillage, KollamTaluk, Kollam District, Pin-69D15,  catholic vide Certificate No. K. Dis. 38297/07/B7 dated

do hereby notify for the information of all concerned 15.12.2007 issued by thEahsildar Taluk Ofice, Kollam.
authorities and the public that my Community which is

wrongly entered in the S. S. L. C. (Book No. G 100080 This correction will come into effect in all records
with Register No. 52595 of March 1995) as Roman 'elated to me.

Catholic is corrected as Christian Latin Catholic vide ygjam

Certificate No. K. Dis. 38486/07/B7 dated 15-12-2007 19-12-2007. SuniL, J.
issued by thélahsildar Taluk Ofice, Kollam.

This correction will come into effect in all records NOTIFICATION

related to me.
I, Shibu, B CharuvilaVeeduKanjiracodeKundara PO.,

Kollam, Kollam Taluk, Kollam District, do hereby notify for the
21-12-2007. - ANILTHOMAS, G information of all concerned authoritiesid the public that
my Community which is wrongly entered in the S. S. L. C.
NOTIFICATION (Book No. E 218481 with Register No. 155408 of March

. . . 1993) as L. C. Parava Convert is corrected as Christian
|, Wilired, N.,Nirmala Vilasam Puthen Bunglow Latin Catholic vide Certificate No. B7/17690/06 dated

Padappakkara.FO., Mulavanavillage, KollamTaluk, 1515 5007 issued by thEahsildar Taluk Ofice, Kollam.
Kollam District, Pin-691503, do hereby notify for the

information of all concerned authorities and the public This correction will come into effect in all records
that my Community which is wrongly entered in the related to me.
S. S. L. C. (Book No. E19277 andA 393402 with

Register Nos. 266160 of March 1984 and 54981 of 1988%_232867_ Sy, P
September) as L. C. Bharatha Convert is corrected as _—

Christian Latin Catholic vide Certificate No. K. Dis. 38479/ NOTIFICATION

07/B7 dated 18-12-2007 issued by tAahsildar

Taluk Ofice, Kollam. I, Rajeey C., Lourde Vila Thekke Erakkom,

Malibhagam, Chavara SoutfihekkumbhaganVillage,

This correction will come into effect in all records KarunagappallyTaluk, Kollam District, Pin-69584,

related to me. do hereby notify for the information of all concerned
Kollam, authorities and the public that my Community which is
21-12-2007. WILERED. N. wrongly entered in the S. S. L. C. (Book No. E 215527

with Register No. 147470 of March 1993) as X’ian Parava
Convert Latin Catholic is corrected as Christian Latin
NOTIFICATION Catholic vide Certificate No. C3-23690/07 dated 19-12-2007

|, SaniomichaelNeduvila Veedu, Kanjiracode, issued by théahsildar Taluk Office, Karunagappally

Kundara PO., 391(401), Mulavan¥illage, Kollam Taluk, This correction will come into effect in all records
Kollam District, Pin-691501, do hereby notify for the related to me.

information of all concerned authorities and the public Kollam

that my Community which is wrongly entered in the 21_12_2'007_ Rasesy, C.

S. S. L. C. (Book No. G 444077 with Register No. 46443 of —
March 1995) as L. C. Parava Convert is corrected as

Christian Latin Catholic vide Certificate No. B7-38489/07/K. NOTIFICATION
Dis. dated 15-12-2007 issued by ffehsilday Taluk Ofice, I, Harison, J.,ThadathuVila Melathil, Kanjiracode,
Kollam. Kundara PO., KollamTaluk, Kollam District, do hereby

) ) ) ) ) notify for the information of all concerned authorities and
This correction will come into effect in all records he puplic that my Community which is wrongly entered

related to me. in the SchooAdmission Register Extract (No. 3Blssued

Kollam, from S. Antony’s H. S. S., Kanjiracode) as L. C.

21-12-2007. SANIOMICHAEL . converted from Parava is corrected as Christian Latin
- Catholic vide Certificate No. B7-38478/07/K. Dis. dated
NOTIFICATION 15-12-2007 issued by thEahsildar Taluk Ofice, Kollam.

This correction will come into effect in all records

[, Sunil, J., Kanjiravila PutheWeedu, Padappakara®,
related to me.

MulavanaVillage, Kollam Taluk, Kollam District,

Pin-691503, do hereby notify for the information of all Kundara,

concerned authorities and the public that my Community 18-12-2007. Harison, J.
which is wrongly entered in the SchoAdmission
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NOTIFICATION Parava Convert is corrected as Christian Latin Catholic
vide Certificate NoA3-13193/07/K. Dis. dated 14-12-2007

[, J , M., Pallaweedu, Palli ickal.RO., . : .
ames allavveedu, Faflissericka issued by thélahsildar Taluk Ofiice, Kunnathoar

Sasthamcott¥illage, KunnathooiTaluk, Kollam District,
Pin-690521, do hereby notify for the information of all This correction will come into effect in all records
concerned authorities and the public that my Communityrelated to me.

which is wrongly entered in the S. S. L. C. (Book No.
D 111522 with Register No. 50057 of March 1991) as Latin
Christian Parava Convert is corrected as Christian Latin
Catholic vide Certificate NoA3-13369/07/K. Dis. dated
19-12-2007 issued by th@ahsildar Taluk Office, NOTIFICATION
Kunnathoor

Sasthamcotta,
19-12-2007. Jose Austus, C. S.

I, Jose PrakashA. C., Charinjavilayil, Manakkara
This correction will come into effect in all records Muri, Sasthamcott&/illage, KunnathoorTaluk, Kollam
related to me. District, Pin-690621, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the S. S. L. C.
(Book No. E 065634/0l-I andA 134682Vol-Il with Register
NOTIEICATION No. 430743 qf March 1990) as I__a'Fin Catholic Con_vert_ed
from Parava is corrected as Christian Latin Catholic vide
I, JohnsonyV., 8. Antony’s Mandiram,Venga Muri,  Certificate No.A3-13460/07/K. Dis. dated 21-12-2007 issued
MynagappallyVillage, KunnathooiTaluk, Kollam District, by the Tahsildar Taluk Ofice, Kunnathoar
Pin-690569, do hereby notify for the information of all _ ) ) ) )
concerned authorities and the public that my Community This correction will come into effect in all records
which is wrongly entered in the S. S. L. C. (Book No. related to me.
J 135300 with Register No. 350658 of March 1997) as Sasthamcotta,
L. C. Parava is corrected as Christian Latin Catholic vide 24-12-2007. Jose PrakasH, A. C.
Certificate N0.A3/13297/07/K. Dis. dated 14-12-2007 issued _
by theTahasildayr Taluk Ofice, Kunnathogr Sasthamcotta. NOTIFICATION

Sasthamcotta,
21-12-2007. James, M.

This correction will come into effect in all records I, Animon, E., Lawrance Sadanam, Perayam, Mulavana

related to me. Village, Kollam Taluk, Kollam District, Pin-69503, do
Kollam, hereby notify for the information of all concerned
28-12-2007. - JoHnson V. authorities and the public that my Community which is

NOTIEICATION wrongly entered in the S. S. L. C. (Book No. D 000513
with Register No. 82864 of March 1991) as Latin Catholic

I, Christopher J., Varuthundil Puthenveedu, Parava Convert is corrected as Christian Latin Catholic

Pallisserickal PO., Sasthamcott¥illage, Kunnathoor ~ Vide Certificate No. 38613/07/B7/K.Dis. dated

Taluk, Kollam District, Pin-69%21, do hereby notify for ~21-12-2007 issued by tfiahsilday Taluk Ofice, Kollam.

that my Community which is wrongly entered in the (g|ated to me.

SchoolAdmission Register Extract (No. 4457 issued from

Govt. H.S.S. Sasthamcotta) as Christian Parava Convert i&ollam,

corrected as Christian Latin Catholic vide Certificate No. 22-12-2007. Anivon, E.
A3-13386/07/K. Dis. dated 17-12-2007 issued by the
Tahsildar Taluk Ofiice, Kunnathoar NOTIFICATION

This correction will come into effect in all records I, Beena, M., Puthenkadavil, Rajagiri Colgny
related to me. Sasthamcotta .., KunnathoorTaluk, Kollam District
Sasthamcotta Pin-690 521, holder of S.S.L.C. Book Na.@4055 with
1-12-2007. CHRISTOPHER J. Reg. No. 123300 of 1993 March in which my Caste is

wrongly noted as Christian LC Parava Convert is
corrected as Christian Latin Catholic vide Community
NOTIFICATION Certificate No. 10401/07/K.Dis dated 31-10-2007 issued by

I, JoseAustus, C. S., Lucymanga|am, Sasthamcot@qp the Tahsildar KunnathoorTaIuk, Sasthamcotta.
KunnathoorTaluk, Kollam District, Pin-69%21, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. C. (Book M0345794 with ~ Sasthamcotta,

Register No. 253421 of March 1987) as Latin Christian 22-11-2007. Beena, M.

This correction will come into effect in all records
related to me.
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NOTIFICATION

I, Thomas, J.Arattukadavil, Manakkara Muri,
SasthamcottaVillage, KunnathooiTaluk, Kollam District,

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Simran Eapen

Pin-690 521, do hereby notify for the information of all Varghese, Quarter N@, Doctors Quarters, Holy Cross
concerned authorities and the public that my Community Hospital, Kottiyam-691 571, holder of Birth Certificate
which is Wrong|y entered in the S.S.L.C. (Book with Registration N02937/1989 dated 3-4-1990 issued by

No. G 433075 with Register No. 313321 of March 1994) asthe Health Oficer, Corporation of Cochin, ICSE
Catholic Community vide Certificate No.13385/07/K.Dis. N0.T/5145/080 issued by the Chief Executive and

dated 21-12-2007 issued by thehsildar Taluk Ofice Secretary Council for the Indian School Certificate
Kunnathoor ’ Examination, New Delhi, have changed my name as Eapen

Varghese and will sign accordingly
This correction will come into effect iall records

The change will take effect in all my records related
related to me.

to me.
Kollam, THowmas, J. Kollam
22-12-2007. 30-11-2007. SIMRAN EAPEN VARGHESE

NOTIFICATION
NOTIFICATION

I, John Berkumans, Benzi Mandiram, Manakkara
Muri, SasthamcottaVillage, Sasthamcotta .®.,
KunnathoorTaluk, Kollam District, Pin-690 521, do hereby
notify for the information of all concerned authorities
and the public that my Community which is wrongly
entered in the Schodldmission Register (Extract with is wrongly noted as Latin Christian is corrected as Latin
Admission No0.10118 dated 10-6-1991 issued from Catholic Community vide Community Certificate
Government H.S.S., Sasthamcotta) as Christian Parava idlo. B7-19926/07/K.Dis dated 12-9-2007 issued by the
corrected as Christian Latin Catholic Community vide Tahsildar Kollam Taluk.

Certificate N0.A3-13372/07/K.Dis dated 21-12-2007 issued

It is hereby notified for the information of all
concerned authorities and the public thaVincy, V.,
Seena Nivas, Kakkathope, Eravipuram@, Kollam
District-691 011, holder of S. S. L. C. Book No. H 254308
with Register No67619 of 1995 March in which my caste

. ' This correction will come into effect in all records
by theTahsildar Taluk Ofice, Kunnathoar related to me.
This correction will come into effect in all records Kollam,
related to me. 27-11-2007. Viney, V.
Sasthamcotta,
22-12-2007. JOHN BERKUMANS. NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the general public that I,
Binumon, S.,Vilayil Veedu, Mulluvila,Ayathil P O.,
Kollam, holder of S. S. L. C. Book No. E-260341 with
Register No.77258 of March 1992 have changed my name
as Binu, S.

NOTIFICATION

It is hereby notified for the information of all
concernedauthoritiesand the publi¢hat I, Kunjumon R,
370, Dippo Compound 10;henmala PO., Pathanapuram
Taluk, Kollam District, Pin-691308, holder ofS.S.L.C. Book

No. | 371265 with Register No. 383883 of March 1996, This change will take effect in all records related

Election Identity Card No. LBM1228816 0 me.
dated 2-1-2001 issued by Electoral Registratioficex, Kollam,
Pathanapuram Legislativkssembly Constituency and 23-11-2007. Binumon, S.

PAN Card No.ARYPK1897Q issued from Incom&ax
Department, have changed my name as Sajan Rajan and
will sign accordingly

ERRATUM NOTIFICATION

In my notification published in Kerala Gazette No. 45
This change will come into effect in all records dated 13-11-2007 Part IV Page No. 1001, the name of my
related to me. father was wrongly spelt as “Mairgntony” is corrected
to read as “MariarAntony”.
Thiruvananthapuram,
19-12-2007.

Kollam,

Kunaumon, R. 17-12-2007.

EMERSON ANTONY.
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2007 have embraced Hinduism from Christian Cheramar
Community vide Conversion Certificate No.070 dated
10-8-2007 issued byll India Dayananda Salvation

" Mission—Arya Samajam, Thiruvananthapuram with the
same name. Hereafter he will be a member of Hindu
Cheramar Community

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I
Vishwanathan Abhilash, Thikkampethuu House,
V. Kottayam P O., Kozhencherryaluk, Pathanamthitta
District, Pin-689 656, holder of S. S. C. Certificate
No. 0193885 with Candidates No. C451478, Serial This change will take effect in all records related
No. 438053 of March 1997, issued from Gujarat tg him.
Secondary Education, Gandhinadaiploma in Mechanical
Engineering Certificate No. B 41598 with Registration Thiruvanchoor
No. 102099901 of November 2002 issued frofechnical ~ 12-12-2007.
Examination Board, Gujarat State, Degree of B. E. in
Mechanical Engineering Certificate Serial No. 227137 with
Registration No. 616024066 ofApril 2006, Ration Card
No. 1312065720 issued froffaluk Supply Ofice,
Kozhencherryalso known ag/ishvanatharAbhilash in g
the H. S. C. Certificate No. 0091665 with Candidates 151® ©@02M189,M &e0002 (60U® HoGW MMIA
No. G118114, Serial No. 153622 of March 1999 is one and'™¥2306979, @0e86 TU6eg) Bo0TS, 2050, GlBladloEd

the same person. Hereafter | will be known by the name®°®W @M@ O af@3./13/091/309602 DMWY HDEOEOD
Abhilash, V. only Sla]} ®mlau®@ ®IO®] 4-12-1997) MIATWO|S afLI0

@RWIBHIGIH:B)HSWI0 HAld®RMEBBB)HSW)o @RCININGRIEHW]
(a1TV1ELE SIOADD.

Basu, M. C.

ail2emoalmo

CH05Wo HQWIBE EHIFWo  MOLNASIOE ©aldyMUOW]
#90s allegiFlod Syoomand  ofl. 8.0l HBCBHT HEO05

This change will come into effect in all records

related to me.

. (BIW®IB Gaload@ TLUA}BO W00 WAV 6MOM
Pathanamthitta,

18-12-2007. VISHWANATHAN ABHILASH.

all2emoalmo

C»H0gWo R VN@ EHIGWo  @ILNSHIT OO}y
aNegl 1@ 90>} ofl. 8.0103 686 602 )s]ellcd
alomil@d aflgled enilR), Ods. a)MV. (ag)@V. ag)a@s. ag)@d. MUl
aqudglanlengd H 339760 0=lqud Mm@ 239003 @0da] 1995)
MNITWO]S af)Lld GRUIGICIHBHSW)0 Hald@)BMEBBBIOSW)0
@pAlaleeIsnIV] (nITSlELe.]S)TINO.

(@I OB calond@ UM B0 Vo0 WAV MOM
OlO)AUMIM 00 @RYOYTVROROING 9-3-2007-00 @VGIVIeA!
18489/07-00  mMU@ 00)a8l MVAS1ablBNQ) (aldh000 GREO
Galol@d a0lmyamo quIls @laflolen)an). oml caeilad
EMOM GaloAd a0lmB) qV2BIVOMICE DUWBHa|S)AN O
flalen)o.

0D 20Q0 a)AaN  MVOENIMWIHNMM af)2I0 GO IDHUBSN)0
6NIOW B0V Gl 0.

08B ))®,

14-9-2007. onilem), . ag)ms.

NOTIFICATION

[, Babu, M. C.,(\dlume No. XXXVI, Gazette No. 46,

Olo)AUNIDal}00 @RYHOYIVAOROTINAG 7-6-2007-00 @ lRGIVIeA!
18622/07-00 maIA@ 0}ALT aVAS1an1B9Q) (aldH000
@RC® Galdl@d adlB)amo qLIlB:Glajldleman).  eml caeilod
oM a0l®B) Gaload aV2)}BO W OIS PUWea|S)aM
©@oW1@len)o.

DD 20Q0 @AM  MVONINWIEN MM af)LJ0 COEIMUBBN)0
NIOWBR0WDB1H8)0.

oeagmo«)m%g@,

7-11-2007. @)6T01 2.

all2emoalmo

C»05Wo HNeIWI@, CHISWo ®OILNAHT3 6aleBBSo
oo alleaiglad (Mo@Be|@1@) wo® sa@  arlglcd
©®oamSlee)am enioen, ag)o. OR.  (ag) . af) . af)@d. avl
e MMUA e 919310, EFIQUA MMUA 82162, BOBa] 1986,
GOoHB 0B MMUB 1523138640 @ILNSH TVOEQ! 630anTaT,
GHOFWo)  NITWHRIS )2l GRWIBHICIBHSHSV)o Hald®)ERM
EBB8)OSW)o @RAININEEISHOW] (aITVIRLEL|S)TTIDD.

€al0 0@ (&I ®mIB qLURYBOWOo WAV 6MOM
®@I0}AIMAal}00 @YOYTVAIROMIOG 14-12-2007-00 @1V @]
oloel 18935/07-00 MMIB 10)RV]T MVASTIA0THHQ) (aldH0®0
@RE® Galdl@d adlB)amo auIle:@lajldlenyam). el eneilad
O Galod@ a0lB) V2RIV OMIG WA S)AD ®O
alen)o.

dated 19-1-1991, Part IVPage No. 715), Madathilparambil,
Thiruvanchoor PO., ManarcadWillage, KottayamTaluk,
Kottayam District-686 037 do hereby notify for the
information of all concerned authorities and the public
that, my minor sorjith, M. B., holder of S. S. L.C.
Certificate No. GL04613 with Reg. No. 230383 of March

0D 20Q0 a)AMN  MVONINWIEN AN af)LJ0 GO UBHN)0
NIOWBD0WI@IH)o0.

GH0500,

14-12-2007. enloenl), af)o. OXR.
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NOTIFICATION

It is hereby notified for the information of all

concerned authorities and the public thaR#&jan Joy

Puthiyaparampil, Parathanam @®., Koottakkal, Kanjirapally

NOTIFICATION

It is hereby notified for the information of all
concerned authoritiesandthe publicthatl, Shaji, E.C.,
Ettimalayil House Arunoottimangalam, Keezhoor.@®,

Taluk, Kottayam District, holder of S. S. L. C. Book Vaikom Taluk, Kottayam District Pin-686 605 holder

No.G 311838 with Register No. 233539 of March 1995, of S.S.L.C. Book Number E 028359 with Register
Pre-Degree Book No. 186 and Serial No. 22 with RegisterNo. 113563 of March 1984, Register No. 440066 of March
No. 115116 of 7 June 1997 issued from Controller of 1985 and Register No. 55931 of March 1986, have

Examination Mahathma Gandhi Universitigottayam,

embraced Hinduism from Cheramar Christian Community as

Driving Licence B2. No.72003 No.KK/501/02 dated per Conversion Certificate No. 060 dated 20-5-2007 issued

22-4-2002 issued fromssistant LicencingAuthority,

by Arya Samajam Thiruvananthapuram with the same

Kanjirapally have embraced Islam from = Christian as per name  Hereafter | will be a member of Cheramar Hindu
Discharge Certificate No. 1060 dated 3-7-1999 'SsuedCommunity

fromTherbiyathul Islam Sabha, Calicut with the name

Mohamad Shanavas and will sign accordingflgreafter |
will be a member of Islanieligion.

This change will come into effect in all the records

related to me.

Kottayam,
16-12-2007. Rasan Jov.
ail2amoalmo
¢Ho5Wo 21/ 01@ 21688 MO RO ®oeln 013

QO O®OMo  alleel R1M @ICHHO @ Do WRlo &0 V1M
@{CHH0 @ Mo WARlo GaloeqRoanlay, ansloer  alglcd
)Ml a@6niando  (af)@V. ag)Ml. ag)@3. @Vl enpee MaIA
enil 257272, 0=&lqu@ MOUAG 224987, @034a] 1980, MNITWOlS
a0 @RWIHIOlHB)HSV)o  Hald®IRM 6B B)OSW)0
@RAl0NGRIBHIV] (nITVELOL|S)TINO.

Cal0o D@ (Bl @ yad a2 B0 W0 ¥ AW
MOM @YU HAMBWIO BWOIM M AVIGEA UM 2laHd
@RHOIIVAORo G1O)AUM AV al}OONIOMW 4-12-2007-00 @1V G
oleel 106-00 MMIB OMaldlaIBCM cm«‘ig?mﬂdas)gg (ald»000
MW )M Galdl@d aol@ia®mo aVIld:@lajlalee)an).  eml
coelled a0 Gaload@ adlB)  qVABIVEBIGE DUdN.|SIAM
©@oW@len)o.

gD 20Q0 AN MVENIMWISN MM af)LJ0 COELIMUBHN0
ENIOW RGN M @I6T.

O CHNHI@DoNEI,

5-12-2007. m)gmﬂ a@(endando.

Qill2emoalmo

CH05Wo H1e|DIT3 216BBMOCWRE] @OLNSSIT BalDSlapy
afleal=@d alloeaflo ol 8.0168 al}®)a|omilcd arlg1od
@02 M1@9)an eRoMad, all.awl. (MS@)ud @l auad
O 4447, @O 25-5-1967 OAUMBEDG ©).all. TVH6)08,
aflosmilo) nITWea]s af)Lld GRWIHOBIHB)HSW)o Hald®)
RMBBBOSW)o @RAIAINEEISHNIV] (aITNlELOA|S)CM)INO).

€al02d (Sl ®IMB  qUVM}BO W0 VAW  MOM
@O}AIMIMalj0o  @RAINLIGOO® @RYQ|EIVAITVOLIOBINN]

11-3-2007-0021 aVl.avl.2/4901/07-00 MAUAR A al@lUBGHM
TA51a0l89F (alh000 QTVIEICLIAING af)dD Call@d adlas)
2o  aulléadlajlolemyan). omleaelad amom Gaload
a0lB) MVMBIVODIT DUWBHAS)M@OWVIGlED)0. @D @0Qo
0O MVoMNITWIHNMM L0 COIRUBAN 0 NIOW SRV
ale)o.

21683MICULAI,
v

26-11-2007. GROMVaN, ofl. awl.

This change will come into effect in all records
related to me.
Keezhoor
12-12-2007. SHagl, E. C.

all2emoalmo

C®05Wo HelVI@ EHOSWo @OenHHIT3 BEMABBHIS
aflcel=@d @lojalemnd ofl.8.@a8 al0coejomilad &coog
agl@d arlad)c@0uwd, all. gl (af@V. af@V. af@3. avl.
mdglableng maud awl. 261868 EHIqUE MaUA 54235 Ryed
2004) NITWOQ|S afLld ERWIBHI0]1HB}OSWIo Hald®)
RMEBBOSW)o @RGIAINERIEHOVT (aITUIELE|S)ETAN D).

21008 (SIMN®MIB VMBI WOoVWAIW  6MOM
@10)QAUMIMal)0o  B0U3 MHABWLO BWOIMMB MVOG3GAI UMD

oot (@ROITVROR0) 10-8-2007-00 M1V@] M@IEIW 064-00
mud 0o)all  aVASIa0leeq (ald000 @RE® GaldlGd adlms)
amo  aulldclaflolenya). omla)mcd MmO aolm)-
€a1003 MVMBRIVOTIGE DUBRIS)IN®OVIEIEe)o.

0D 20Qo )N TLONINWILNAM LI COEIBUBEN0
ENIOWBR0WVBl6)0.

@lo)ale@Nd,

12-12-2007. a1y 2003, ofl. gl

NOTIFICATION

It is hereby notified for the information of all
concerned authoritieandthe publicthatl, Raju Symon,
Manalel Veedu, House No. 180, Senapathy @.,
Udumbancholaraluk, Idukki District, Pin-685 619, holder
of S.S.L.C. Book NOA 131772, with Register No. 5079 of
March 1979, Driving Licence No. EP/2260/92 issued from
LicensingAuthority, Vandiperiyar Passport No. B. 234104
dated 5-9-1991 issued from Passpoprt Office, Cochin, also
known as Shaju in Election Identity Card No. KL/14/085/
117396 issued from Legislativkssembly Constituency
Udumbanchola and known as Shaju (Raju Simon) in
Ration Card No. 1630043037 issued fr@aluk Supply
Office, Udumbanchola, is one and the same person.

Hereafter | will be known by the name Shaju Simon
and will sign accordingly

This change will take effect in all the records related
to me.

[dukki,

14-11-2007. RaJu Symon.
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NOTIFICATION SchoolAdmission Register Extract witAdmission No.
9160 dated 13-11-2007 issued by the Principal of
BharathiyaVidhya Bhavars Vidya Mandir Poochatty
EravimangalamThrissur asAadithya Madhu.

It is hereby notified for the information
of all concerned authorities and the public that I,
Precymol, M. R., Mekkulam Peermade, Kumily ®@.,
Idukki, Kerala-685 509, holder Al India Secondary This change will come into effect in all records
School Examination Certificate SI. No. 196186 with Roll related to him.
Number 4124880 of March 2004 issued by Central Board_ .
of Secondary Education, Delhi dated 25-5-2004, Ration | hrissur
Card Number 1631034703 issued Taluk Supply Ofice, 23-11-2007. Mapbru, V. T.
Peermade, also known as Predy. R. in the Birth
Certificate with Registration Number 84/88 dated 11-2-1988 NOTIFICATION
issued by Kumily Grama Panchayat is one and the same
person. Hereafter | will be known by the name
Precy M. R. only

It is hereby notified for the information of all
concerned authorities and the public tha€annan, CR.,
Chettukutty House, KizhopKunnamkulam, . Pin-68823,
This change will come into effect in all records Thalappilly Taluk, Thrissur District, Kerala tate, holder of

related to me. S.S.L.C. Book Number K274007 with Register Number
Kumily 263417 of March 1998, have changed my name as
8—6—2067. PrecyMoL. M. R. Udit Ramdas and will sign accordingly
This change will come into effect in all records
NOTIFICATION related to me.
It is hereby notified for the information of all concerned Thrissur
authorities and the public thgtNadhiya,A., Nelliparambil 1-12-2007. Kannan, C.R.
House, Cherumanagadu ®., KunnamkulamThalappilly
Taluk, Thrissur District, holder of Schoddmission NOTIFICATION
Extract No. 9555 dated 21-5-1997 of K.AM.I&R Pallana, _ o _ _
also known ag\bdulrahiman Nadhiya in the Passport No. It is hereby notified for the information of all

E6113804 dated 26-9-2003 issued from the Passport Officequthorities concerned and the public that
Kozhikode is one and the same person. Hereafter | havéhajeeral. K., Valiyakath House, No. 9/144/ellanjira
changed my name as Neha. Post-680 697, Mukundapurantaluk, Thrissur District,
Kerala State, have changed the name of my minor
daughter Shamsiny. N., holder of Birth Certificate with
Registration No. 1525/2006 dated 26-4-2006 issued by the

This change will come into effect in all records
related to me.

Tirur, Registrar of Births and Deaths, Kodungallur Municipality
12-12-2007. NADHIYA, A. as ShamsiV. N.
NOTIFICATION This change will come into effect in all records

. - . . related to her
It is hereby notified for the information of all

concerned authorities and the public thafustin Paul, Aloor,

Poovathumparambil Hous@yittappilly, P O. Mattathuy 19-10-2007. SHasEerA, T. K.
Mattathur Panchayath, Mukundapurdraluk, Thrissur -
District, Kerala State, Pin-680 684 have changed the
name of my minor daughter Raibel holder of Birth NOTIFICATION

Certificate with Registration Number 116/2007 dated I, Jolly, P S, Pottekkattu Housg P. O.
12-3-2007 issued from Corporation of Thrissur as Kizhuppillikkara, Thrissur Thrissur District, Pin-680 704,
Ray Angela Justin. do hereby notify for the information of all concerned
authorities and the public that my minor daughter Sruthi,

This change will take effect in all records related holder of Birth Certificate with Registration No. 3544/93/5C

o her dated 20-12-1993 issued by the Registrar of Births and
Thrissuy Deaths, Thrissur Municipality also known as
12-11-2007. JusTiN PauL. Sruthilakshmi, S., in the SchoAbimission Register Extract
with Admission No. 9439 dated 26-5-2005 issued from
NOTIFICATION St. Teresas Anglo Indian Higher Secondary School,
It is hereby notified for the information of all Kannur is one and the same person. Hereafter she will be
authorities concerned and public tHatMadhu, V. T, known by the name Sruthilakshmi, S. only
Vettuvelil House, Kunnankattukara, Eravimangalan©R This change will come into effect in all records

Pin-680.751, Thrissur have change_d the name of my ,minorrelated to her

son Adithyan, M.V. holder of Birth Certificate with _ N

Registration Number 486/01 dated 16-6-2001 issued by thd<izhuppillikkara,

Registrar of Birth and Death, Corporation of Thrissur and 1-12-2007. Jbuy, P S.
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NOTIFICATION Corporation ofThrissur also known as Pradeep Pawan in
It is hereby notified for the information the Passport No..®@755800 dated 8-12-2006 issued by

of all concerned authorities and the public that I, Passport Office, Malappuram is one and the same person.
Radhika,T. C., Thoovakkatt House, .PO. Malesa-  Hereafter | have changed his nameVas Krishi Kesh.

mangalam, Thiruvilvamalai, have changed the name of my  Thjs change will come into effect in all records
minor son V. Bharath Vinayag, holder of Birth |gjated to him.

Certificate with Registration No. 237/2003 dated 5-5-2003

from Ottappalam Municipality as Bharatfinayak. Nelliampadam, V. V. PRADEEP KUMAR.

. . . . 17-12-2007.
This change will come into effect in all records 00

related to him.

NOTIFICATION
Malesamangalam, ) - ) _
19-11-2007. RapHIKA, T. C. It is hereby notified for the information of
- all concerned authorities and the public that I,
NOTIFICATION Vinulatha, K.V., MadhavaVilla, Athipotta P O.,

Alathur Taluk, Palakkad, holder of S.S.L.C. Book No.

It is hereby notified for the information of all 224781 with Register No. 116502 of March 1981 have
concerned authorities and the public that I, Jiji Joseph,changed my name as Latha Nair

residing at Palakkatharappil House, House No. 300, . . _ _
Kanijirapuzha Panchayawi, Pottassery ©., Mannarkkad This change will come into effect in all records
Taluk, Palakkad-678 598, have changed the name of myrelated to me.

minor daughter Misty Jiji Joseph, holder of Birth -

Certificate with Registration No. 1155 dated 22-12-1998 étlhzmzoot(t)a7 .
issued by Health Officer and Registrar of Birth and Death, '
Corporation of Calicut, Extract @dmission Register with
Admission No. 4603 dated 4-6-2004 issued by the NOTIFICATION

Principal, M.E.T English Medium Higher Secondary I, Mary Rajan, residing at “AkarsKilla”, 273 A,

School, Mannarkkad, Palakkad, Ration Card No. :
! . ' ' Ward No. 1,Amayoor RPO., Pattambi, Ottappalam,
1949046957 issued Bialuk Supply Ofice, Mannarkkad as Palakkad-679 310, do hereby notify for the information of

Misty Jiji. all authorities concerned and the public that my minor
This change will come into effect in all the records sonAkarshAkhil Raj, holder of Birth Certificate with Serial
related to her No. RIY/C/BR/395/1994, dated 28-3-1994 issued by
Pottassery Embassy of India, Riyadh also known Asarsh Rajan in
13-12-2007. 331 JOSEPH the Extract of School Admission Register witthdmission
—_— No. 1152 dated 1-4-2006 issued by the Principal,
NOTIEICATION Chinmaya International Residential School, Coimbatore is

one and the same persorHereafter | have changed his
It is hereby notified for the information of all name asAkarsh Rajanvellassery
authorities concerned and the public that I, Jiji Joseph, ) ) ] )
residing at Palakkatharappil House, House No. 300,  This change will come into effect in all records
Kanjirapuzha Panchayawi, Pottassery2O., Mannarkkad ~ related to him.
Taluk, Palakkad-678 598, have changed the name of MYAmayoor
minor son Joseph, holder of Birth Certificate with 6-12-2007.
Registration No. XIl1/399/2004, dated 28-5-2004 issued by
Health Officer and Registrar of Births and Deaths,
Corporation of Calicut, as Mishel Jiji. NOTIFICATION

This change will come into effect in all the records It is hereby notified for the information of
related to him. all concerned authorities and the public that I,
Pottassery I JoserH Vi_no_d,V.,_ Kozhikothi, Vadavannoor .PO., Palakkad_
13-12-2007. District, Pin-678 504, have changed the name of my minor

son Adhars, V., holder of Birth Certificate with
NOTIFICATION Registration No. 4440/IC/2003 dated 23-12-2003 issued by

o Registrar of Birth and Death, Corporation of Thrissur as
I, Pradeep Kumaw. V., residing at Bhadradha BharadwajV. P

Valayil House, Nelliampadam, ParuvasseryOR

Kannambra (via), Palakkad-678 686, do hereby notify for This change will come into effect in all records
the information of all authorities concerned and the public related to him.

that my minor sorV. Pavan Pradeep, holder of Birth

Certificate with Registration No. 920/2006 dated Vadavannogr VinoD, V.
1-2-2006 issued by the Registrar of Births and Deaths,16-11-2007.

MARY RAJAN.
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NOTIFICATION AneesAbdul Gafoor, P. R, holder of SchooAdmission
. - . . Register Extract withAdmission No. 490, date of

Itis hereby notified for the mformatlor_l of all Admission 1-3-2004 of Ideal English Higher Secondary
authorities concerned and the public that ;
I, Sherina Mathewresiding a “®FA”, House No. 26/414, S_Ch°°|' Kgdakassery also 'know.n/asdul Anees in the
Pattani $reet, Palakkad City.FO., Palakkad-678 014, Birth Certificate with Registration No. 1059, date of
holder of S.S.L.C. Book No. G286596 with Reg. No. Registration 25-6-1994, issued by the Registrar of Births
220459 of March 1995, Pre Degree Certificate with Reg.and DeathsVattamkulam Panchayat and known as
No. 194818, dated 7-6-1997 issued by Mahatma GandhiAneesAbdul Gafoor in the Ration Card No. 2056025272
University also known as Sherina Mathew as perat Sl. No. 4, issued by thEluk Supply Oficer, Ponnani,
Discharge Certificate No. 209/2007/45 dated 21-7-2007is one and the same persordereafter | will be known by
issued by Tharbiyathul Islam Sabha, Mukhadar the nameAneesAbdul Gafoor, P. P only.
Kozhikode and Sherina Sabir in the Marriage Certificate . i i i
No. 91 issued by Masjidul MujahideeXssociation is This change will come into effect in all records
one and the same person. have embraced Islam from related to him.
Christianity as per Discharge Certificate No. 209/2007/45 pynani
dated 21-7-2007 issued by Tharbiyathul Islam Sabha’ll—lZ-ZOb?
Mukhadar Kozhikode with the name Sherina Sabir '
Hereafter | will be a member of Islam religion. NOTIEICATION

AsbuL GaFFoor, P P.

This change will come into effect in all records

It is hereby notified for the information of all
related to me.

authorities concerned and the public that I, Beepathu, M.,

Palakkad, SHERINA MATHEW. Meethal House, Ettikulam.®., Ramanthali, Kannur
20-11-2007. - District, holder of S.S.L.C. Book NAA 064795 with
NOTIEICATION Registration No. 327036, March 1988 also known as

i . ) ] Fathima in the Birth Certificate with Registration No.
It is hereby notified for the information of all 345/1975, date of Registration 25-9-1975 issued by the
fogggmeg Pﬁ'tjr:gr?T”r:;z al\/rl1edlarctohdee F{guzllgcthurthat Registrar of Births and Deaths, Ramanthali Grama
' 1o L i e Panchayath and BeepatAbdurahim in the Passport No.
Taluk, Palakkad District, Pin-678)3, have changed the G 1785760 dated 9-4-2007 issued from the Passport Office,

name of my minor daughter Esha, R., holder of Birth . . :
Certificate with Registration No. 2321/1C/2004 dated Kozhikode is one and the same person. Hereafter | will be

14-7-2004 issued by Registrar of Births and DeathsknOWn by the name “Fathimainly.

Corporation of Thrissur as Esha Bera. This change will take effect in all records related
This change will come into effect in all records 0 me.
related to me. Ettikulam, BeemTHU, M.
Palakkad, RacHu, G. 21-12-2007.
22-12-2007.
NOTIFICATION

It is hereby notified for the information of

all concerned authorities and the public that I,
Radhika Nath,T.,Theruvath House, Peruvallur Post,
TirurangadiTaluk, Malappuram District, holder of S.S.L.C.
No. D 033653 with Register No. 643814 of March 2004,
Higher Secondary Examination Certificate No. HSE 370937
with Register No. 2290214 of Board of Higher Secondary
Examination Kerala also known as Radhikanath in the
Ration Card No. 2055048015 at SlI. No. 3, issued by the
Taluk Supply Oficer, Tirurangadi is one and the same
person. | have changed my name as Syam Safan,

This change will come into effect in all records
related to me.

Peruvallur RaDpHIKA NaTH, T.
7-12-2007.

NOTIFICATION

I, Abdul Gaffoor, P P, Puthanpurayil House,
Ponnani Post, Ponnaialuk, Malappuram District, do
hereby notify for the information of all concerned
authorities and the public that my minor son,



